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in view oljoint request r . - _ _ _ LyM_M. gag, Egg] MS_ Shim I

etelved from Ms. Rishilta Srtvastava I
Hiililllél Szidiya , Ld. M.M. East l(ai-kardouma Courts regarding change of du ‘F35 Dity MM forw a th

oi i\-'ieiy ‘2i)24, Duly Rosier bearing no. 335/CMM/EAST/KKD/DELHI’ date A£1.-m=-$9,-,_ pamany
uiiitliiicd. as iiiitlei':-

Si. of the Dtityflli/1V~$~* p
Duty to be In place of

l

2 ; Ms.Rishika Srivastava Ld. M.M. (Maliila 17.05.2024 ‘Ms. Shazadi Halima Sadiya, Ld. MM

(Tnpy for information [0:-

UIa§,,_;t~_;~_.

~9_33_\lO‘.

lI
~-~-- ' ~---_-i performed on

.Ms. Shazadi Halima Sadiy L ‘ .
(Mahila Court) a’ d' MM . 13052024 22/fulsfihlka Snvastav

it Flat No. 92. Azad Apartments Plot No, R/o Plat No. 305, Type IV Residential 2
' ' C0ui't Complex, KEll‘|(E1l'dOOlTl8 Courts, Delhi. gVI P F..\'iension, Paiparganj, Delhi-110092

W ' - aLd.M.M.(Mal1ila »

[Como (Mahila Court)
2R/0 Flt" N°- 305» TYPE IV Residential Court R/o Flat No. 92, Azad Apartments Plot No.
Complex, I<arkai'clooma Courts, Delhi 111,

2 _ I I P Extension, Patparganj, Delhi-110092

Rest of the conditions in circular No. 335/CMM/EAST/KKD/DELHI, dated 25.04.2024, shall remain
tiiiclianged.

(Pree Agarwala)
Chief Metro itan Magistrate. ast~- __ ,
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The Ld. Registrar General, High Court of Delhi at New Delhi.
The Principal District 8: Sessions Judge (HQ,) and West, THC, Delhi.

ri t & Session Jud East North-East, and Shahdara, Karkardooma C0The Principal Dist ‘c ge ~ ,
The Principal District & Session Judge, New Delhi Patiala House, New Delhi
'" '" "" ' -Nh,dl,\lth-W, "lhe Princ alDistrict&SessionJudge ort an or est Rohini, NewDelhi. _\.:_¥: ~\__’_:,:_/R,{awn“is‘IE3/:1 IK’ ~. J.

.27, “er
ll tr 225»
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S nth-West, Dwarka, New Delhi. """The Principal District & Session Judge, o

The Principal District & Session Judge South, and South-East, Saket, New Delhi.
Th I P ' ci l District & Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi.e nn pa

YThe CMM, Central and West (Tis l-lazari), New Delhi (PHC), North & North-West (Rohini), South- West
(D ka , S th & South-East (Saket), North-East and Shahdara, Karkardooma Courts, Delhi.
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11.

war ) ou
The Ld. Secretary, DLSA East, Kai'kard00mé1 COUFIS. D9111!-
All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi,

Web-Site Committee, Tis Hazari Courts, Delhi,,_J.7/‘The lncharge, District Courts
The lnclia e Com uter Branch, Kafkilrdfloma C°u1't5i Delhi (llplfliiding On Layers/Web-Site).l..l.

14.
lS.
16.
l7.

FE P _
Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.

D lhilncharge Pool (‘ar Karkardoortia Courts, 6 -
lh .liicharge Cash Drench, Karkarclooma Courts, D9 i

Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi,
E18. Chief Public Prosecutor, Karkardooma Courts, ast, Delhi.

elhi and DCP. EH5!» Delhi-( Through Chowki lncharge KKD,Delhi.)I9. The Commissioner of Police, D
ZU. 'l'lielG(Prisoi1) Tihar Jail Delhi/NewD@1l1i-
zi ' ' '
Z2 Lock Up lncharge Karkardooma, Den“-
23 '

llie Secretaries. Bar Association, KKD' Courts‘ Dem"

lniurniaiion Ccnter(E-Sewa Kendra), Karkardooma Courts. Delhi.
a Courts, Delhi.34 Video Conference Room, Karkardoom
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F01‘ uploading on layers/Web-Sim
Oilico Order |:i1@_

(Preeti ala)
Chief Metropolitan Magistrate, East

Karkardooma Courts, Delhi


